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15 Point programme for the Welfare of
Minorities in the Ministry of Commerce

3372.  SHRI MOHAMMED AFZAL
ALIAS MEEM AFZAL: Will the Minister of
COMMERCE be pleased to state:

(a) whether there is any committee in his

Ministry for monitoring

implementation of the 15-point programme
for the welfare of the minorities; and

(b) if so, what are the details with regard
to such committee in the Ministry
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and the number of persons who have been
provided with employment during the past
three years under the programme?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBRAM): (a) No, Sir.

(b) Information is being collected and will
be laid on the Table of the House.

Needs of Money to Administer IPRS.

3373. SHRI GURUDAS DAS GUPTA:
Will the Minister of COMMERCE be
pleased to state:

(a) whether it is a fact that Government
need crores of rupees every year to
administer the International Price
Reimbursement Scheme (IPRS) for Steel,
engineering industry and 100 per cent Export
Oriented Units (EOUs);

(b) if so, what is the total financial
amounts needed under this Scheme for the
year 1990-91 and 1991-92; and'

(¢) in which manner this expense is to be
met by Government?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): (a) to (¢) The
international Price Reimbursement Scheme
for Steel reimburses to exporters of
engineering goods the difference between
international and domestic price of steel raw
material used in export production. Such
reimbursements are essentially made from
amount collected under the Engineering
Goods Exports Assistance Fund constituted
from cess levied on saleable pig iron and
steel produced by the main producers of steel,
like Steel Authority of India Ltd., Tata Iron &
Steel Company and India Iron & Steel
Company. The total amount of
reimbursement made during the year 1990-91
was Rs. 277 crores and during 1991-92 (April
91-January 92) was Rs. 203 crores.
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